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1 2 3 4

6. National Dairy Research, Institute, 

Karnal

40 48

7. National Research Centre on 

Equines, Hissar

1 2

8. National Research Centre on 

Bikaner.

3 2

9. Central Avian Research Institute, 

Izatnagar.

25 •1

10. Central Institute for Research on 

Buffaloes, Hisar.

5 10

11. National Research Centre on 

Mithun, Jowai Road, Shillong.

3 3

12. National Research Centre for Yak 

(ICAR), Dirang Arunachai Pradesh.

3 5

13. Indian Veterinary Research Institute 

Izatnagar (U.P)

145 164

14. Project Directorate Poultry, 

Hyderabad.

5 6

Non-Forma I Education Centres

3302.  SHRI NARSING SURYAVANSI: 

Will the Minister of HUMAN RESOURCE 

DEVELOPMENT be pleased to state:

(a) whether Union Government have 

drawn up a crash programme to set up non- 

formal education-centres in the country;

(b) if so, the details thereof.

(c) the places where such non formal 

education centres are proposed to be set up; 

and

far?
(d) the progress made in this regard so

THE MINISTER OF HUMAN RE­

SOURCE DEVELOPMENT (SHRI P. SHIV 

SHANKER): (a)to (c). Underthe Action Plan 

in Key Areas for the Development of Sched­

uled Castes and Scheduled Tribes, the 

Government propose a package of services 

in 10,000 habitations have 200 or more 
Scheduled Caste/Scheduled Tribe popula­

tion (or combination of both) in States having 

a sizeable SC/ST population, namely, Andhra 

Pradesh. Assam, Bihar, Madhya Pradesh, 

Maharashtra, Orissa. Rajasthan, Tamil Nadu, 

Uttar Prado'-h ard VV*-. :  ■

This package of benefits include (i) 

setting up a non-formal education centre 

with a building if there is nc primary school in 

the vicinity, (ii) provision of a handpump/
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drinking water source, (iii) street lighting and 

single point light connoctions to the poorest 

households underthe Kutirjyoti Programme,

(iv) irrigation wells to small and marginal SC/ 

ST formers who do not have irrigation facili­

ties, and (v) verification and restoration of 

possession of land holdings wherever re­

quired, etc.

(d)  The process of identif ication of 10,000 

habitations in these 10 States is underway.

Resource Central for Women Welfare

3303. SHRI H.B. PATIL: Will the Minis­

terof HUMAN RESOURCE DEVELOPMENT 

be pleased to state:

(a) whether Resource Centre for Women 

Welfare has been set up in Delhi recently; 

and

(b) if so, the details regarding the func­

tions of this Centre ?

THE MINISTER OF STATE IN THE 

DEPARTMENTS OF YOUTH AFFAIRS AND 

SPORTS AND WOMEN AND CHILD DE­

VELOPMENT IN THE MINISTRY OF 

HUMAN RESOURCE DEVELOPMENT 

(SHRIMATI MARGARET ALVA): (a) No, Sir.

(b) Question does not arise.

Terminated/Dismissed K.V. Teachers

3304.  DR. CHANDRA SHEKHAR

TRIPATHI:

SHRI GANGA RAM:

Will the Minister Of RESOURCE DE­

VELOPMENT be pleased to state:

(a)  the number of teachers of Kendriya 

Vidyalayas who have been dismissed or 

whose services have been terminated dur­

ing the last three years;

(b) the number of teachers whose ap­

peals against termination are pending with 

the Ministry;

(c) whether Government are contem­

plating to dispose of these appeals quickly; 

and

(d) if so, by what time; and if not the 

reasons for delay ?

THE MINISTER OF HUMAN RE­

SOURCE DEVELOPMENT (SHRI P. SHIV 

SHANKER): (a) Information is being col­

lected and will be laid on the table of the 

House.

(b)  to (d). Two such teachers have pre­

ferred appeal for their reinstatement. Their 

cases are under consideration. Since such 

cases are decided by the competent author­

ity after taking into consideration various 

factors likely gravity of charges, extent of 

mis-conduct, Report of the Inquiry Officer, 

reasonableness of the penalty imposed and 

grounds of appeal etc., it is not possible to 

indicate the time-frame for disposal of these 

appeals.

Pensionary Benefits to School Teach* 
ers In Punjab

3305.  SHRI K. PRADHANI : Will the 

Minister of HUMAN RESOURCE DEVEL­

OPMENT be pleased to state:

(a) whether High Powered Committee 

appointed by the Punjab Government has 

recommended the extension of pensioner 

and other benefits presently enjoyed by the 

teachers of Government Schools and Gov­

ernment Aided Schools in Punjab;

(b) whether the recommendations of 

the Committee have been accepted; and

(c) if so, the time by which these recom­

mendations would be implemented?




